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DEMONSTRATION BY WOMEN DEMANDING STRENGTHENING OF
THE PUBLIC DISTRIBUTION SYSTEM AND PROVISION OF 33 PER
CENT RESERVATION TO WOMEN IN PARLIAMENT AND STATE
LEGISLATIVE ASSEMBLIES
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SOME HON. MEMBERS : Sir, the whole House associates with
the sentiments expressed by Shrimati Sarla Maheshwari.
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THE DEPUTY CHAIRMAN : Please, let him speak.
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THE LEADER OF THE OPPOSITION (DR. MANMOHAN SINGH):
Madam, on this very important subject of Women's Reservation Bill, our
party has, on numerous occasions, stated that we are fully in support of this
Bill, and we urge upon the. Government to bring forward this Bill. We are
committed to contribute our share to its passage.

SURUTR : SR TTTHAT S ST AU B4 H IE 91 el | 379
I8 PV Bl 91U 59 WY & WA 8 F U8l Al 89 IHIS el [ gAY
TV el dl 91 & | TRIC Al FUT SR J Ugal dl 81 ST+1 91y |

240



